ITEM NO.11 COURT NO.1 SECTION IV-A

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s).9078-9079/2017

RANI & ORS. Appellant(s)
VERSUS

NATIONAL INSURANCE COMPANY LTD. Respondent(s)

Date : 19-07-2018 These appeals were called on for hearing today.

CORAM
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE A.M. KHANWILKAR
HON'BLE DR. JUSTICE D.Y. CHANDRACHUD

For Appellant(s) Mr.Anand Sanjay M.Nuli, Adv.
Mr.Dharm Singh, Adv.
Mr .Nanda Kumar K.B., Adv.
For M/S. Nuli & Nuli, AOR

For Respondent(s) Mr.Parmanand Gaur, AOR
Mr .Ekansh Bansal, Adv.

UPON hearing the counsel the Court made the following

ORDER
Arguments heard.
Judgment reserved.
(Chetan Kumar) (H.S.Parasher)
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